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foreign exchange earnings which
result from such visits?

THE MINISTER OF STATE IN
"CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) There is no such provision in the
Indian Income Tax Act, 1961 by
which Indians serving abroad have
to pay income tax in India if their
“stay in India is more than 40 days in
a Financial Year,

(by The Government are not consi-
dering any proposal for the amend-
ment of existing provisions contained
in the relevant sections of the Income
Tax Act, 1961.

Commission on prices, costs and tariffs

DHAMANKAR: Will
COMMERCE be

1385. SHRI
the Minister of
pleasad to state:

(a) whether in view of the changed
economic situation it is proposed to
wind up the statutory Tariff Commis-
sion;

(b) if so, whether Governm:nt pro-
pose to set up g commission oa prices,
costs and tariffs as was suggested by
the Administrative Reforms Commis-
sion; and

(c) if so, what will be the role of
this Commission in the rapidly chang-
ing situation in the industry?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir.

(b) No, Sir. The Administrative
Reforms Commission’s recommenda-
tions about replacing Tariff Commis-
sion by another Commission to be
known as Commission on Prices,
Costg and Tariff had been considered
‘earlier but was not found acceptable.

{(c) Does not arise,
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Air service to Kargil

1387. SHRI SYED AHMED AGA:
Will the Minister ¢f TOURISM AND
CIVIL. AVIATION be pleaseq to
state: ‘

(a) whether Government are aware
that Kargil an important tehsil of
Ladakh, is not linked by air service
and

(b) whether Government propose to
provide air service to Kargil also be
sides Ladakh?
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THE MINISTER OF TOURISM
AND €8VIL AVIATION (SERI RAY
BAHADUR): (a) angd (b). Indian Air-
lines do mot have any suitable air-
craft in their fleet at present for ope~
Tetion of air services to Ladekh.
Indian Airlines are presently studying
«lifferent types of short-haul jet air-
<raft which could be a guitable re-
‘placement for the existing turbo-prop
aircraft in the fleet of the Corpora-
Yion and could be operated to higher
altitude destinations such as Leh (in
Ladakh),

8

Adr servive from New Delhi to Rajkot

1388. SHRI ARVIND M. PATEL:
SHRI VEKARIA:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to
state whether Government propose to
re-start a direct air service from New
Delhi to Rajkot twice a week?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI RAJ
BAHADUR): Indian Airlines have no
plans to operate g direct air service
between Delhi ang Rajkot. However,
the Corporation are operating a daily
service between Bombay ang Rajkot
with HS-748 aircraf{ which provideg
same day connection at Bombay for
passengers from Rajkot travelling to
Delhi,

Néw Hitermutionn] Terminal of
Pomimy

N 1389, SHRY ARVIND M, PATEL:
i Lg~8:
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SHRI VEKARIA:
Wi the Witigter of TOURISM AND

CIVIL AVIATION be pleased to
state;

(a) whether Government proposs
to construct 3 new international
terminal at Bombay airport; and

(b) it so, the main features there-
of and the amount earmarksd for the
project?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI RAJ
BAHADUR): (a) and (b). Govern-
ment have approved the construction
of a new international passenger and
cargo terminal complex at Bombay
airport by the International Airports
Authority of India at a total cost of
Rs. 11.00 crores out of which the out-
lay on passenger terminal will be
Rs, 7.168 crores and on the cargo ter-
minal Rs, 8.84 crores. The new pas-
senger terminal will cater to a peak
hour traffic of 1400 passengers (arriv-
al and departure). The scheme envi-
sages construction of 83,164 square
feet cargo area.

Foreign trade

1300, SHRI SAMAR GUHA: Wi
the Minister of COMMERCE be
pleaged to state;

(a) facts about foreign trade in
terms of rupees with Japan, Iran,
West Germany and West Asia in terms
ot export and import during the years
1973-75; and

(B) expected trade with these coun-
tries during the years 1973-76?





